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Shri F. A. Ahmed: In order to help
these gmall units, we are considering
the question of giving them relief so
far as import duty on pulp is concern-
ed; we are alsp considering the ques-
tion of excise duty so far as produc-
tion vp to 1,000 tons is concerned; we
are also considering the question of
excise duty on machine-made paper,
and . also finished paper. All these
things are under consideration.

Shri S. S, Kotharl: May I know
whether the price of paper produced by
the gmall mills is also controlled, and
whether there is any proposal for
giving a price rise to the paper indus-
try?

Shrl F. A. Ahmed: The paper indus-
try generally has been asking for a
price increase. Last time the price was
increased in 1962. That matter is also
under consideration,

Shri Sradhakar Supakar: What is
the definition of this small paper mill,
and how far will any incentive given
in the form of raising the price of paper
have an undesirable effect of hamper-
ing education ete.?

8hri F. A. Ahmed: All those matters
are being considered.
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Bhri F. A. Ahmed: The small units
have been vtilising traditional raw
materials, the pulp, and now they are
being encouraged to use bagasse and
other waste material. If they mmke
use of it, I hope they will overcome
the difficulty of only depending on raw
materialg imported from outside.
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Production of Dhotles and Sarees

+
*1447. Shri Atal Bihari Vajpayee:
Shri M. 8. Marti:
Shri R. Barua:

Will the Minister of Commerce be
rleased to state:

(a) whether Government had deci-
ded in their Resolution dated the 2nd
June, 1865 that the production of sarees
and dhoties by the Textile Mills should
be pegged at 1963 level and that the
mills and powerlooms should be pre-
vented from producing coloured sarees
botk yarn-dyed and plece-dyed to
afford protection to the handlooms;
and ’

(b) if so, the machinery set up for
the proper implementation of the
above decision? '

The Minister of Commerce (_Sh_rl
Dinesh Singh): (a) Yes, Sir. )

(b) The maximum production of
sarees and dhotics has already been
fixed at the approporiate level and the
‘production of these varieties by the
mills is ¢losely watched by the Tex-
‘tile Commissioner. The productipn of
coloured sarees by mills and power-
looms has also been prohibited statuto-
rily and their observance of these regu-
lationg is also being watched by the
Textile Commissioner,
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Shri B. Barua; Most of the mill-
owners ‘bavé set.ap powerloom facto-
figs. so_that they can perco’[ate to the

rket in competition as the

Jandloom pro@pcth and it so, what
:::ﬁs are, the gomernment taking to

"Shri Dinesh Singh: If the hon. Mem-
ber 'had Hsténed to the reply carefully,
1 have said 'that both the mills and
powerlooms have been Brought under
thig restriction.

Shri V. Krishnamoorthi: Govern-
ment believes more in curing than in
prevention in regard to the production
of dhoties and sarees, Even though the
elder statesman Rajaji passed a reso-
lution in 1953 requesting that a ban
be imposed on the production of dhoties
and sarees by the mills, government
has taken a decision in 1983. There
hae been the pitiful plight of handloom
weavers. The resolution of the gov-
ernment has not conferred any bene-
fit on the handloom weavers. Instead
of pegging production to 1963 level,
why cannot the government advance
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it so that is can help the handloom
weavers, especially in the south?

Shri Dinesh Singh: I gave the figures
of the decline, how the production in
the mills is declining. What is the
point of pegging it up to something
else when it is Jeclining.
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' Aluminjum Plant in Gujarat
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*1448. Shri Onkar Lal Berwa:
Shri Ram Avtar Sharma:
Bhri Atamn Das:
Pr. Surya Prakash Purl:
Shri Shiv Eumar Shastri:
Shri Prakash Vir Shastri:
Shri Raghavir Singh Shastri:
Shri Y. 8. Kushwah:

Will the Ministar of Steel, Mines





